up to the Ninth Plan. For galge conversion, there were 65, Out of these 55, 39 were up to the Ninth
Plan. For doubling, there were 121. Out of these, 32 were up to the Ninth Plan. For electrification,
there were 18. Out of these, & were up to the Ninth Plan. So, all these pending projects are yet to be
completed and | reqguest the Minister for giving priority to these pending projects first. | expect that.
The Railway Minister will not deny the delay in execution of the project and schemes, escalation of
their estimated cost and loss of expected revenue. Sir, the hon. Minister has said that she is proud of
her 14 lakh employees. She has also promized o review the recruitment process and the recruitment
policies of the Railway Brards. We welcome the proposal. But, [would like to ask the Minigter: What

about the 1,50,000 existing vacancies/pasts?

MR. DEPUTY CHAIRMAM: Mr. Tarini Kanta Boy, how many more minutes do you need to finigh

your speech?
SHRITARINI KANTA ROY: Sir, how many more minutes do | have?
MR- DEPUTY CHAIBMAN! Your party has got anather 10 minutes. But you continue tomaorrow .
SHRI TARINI KANTA BOY': Siry | can conclude within & to 7 minutes.
MR. DEPUTY CHAIRMAN: You continue your speech tomarrow.
SHRITARINI KANTAROY: All right, Sir.

MR. DEPUTY CHAIRMAN: Now, Special Mentions. Smt. Brinda Karat, not present; Shri Rajesy
Shukla, not present ; Dr. Gyan Prakazh Pilania, not present; Shri B .G, Singh.

SPECIAL MENTIONS

Demands for take over of the 'Burn Standard’ by the Government

SHRI R.C. SINGH (West Bengal): Sir, Burn Standard was a lsader in the Indian Heawy
Engineering Industry with versatile production facilities and extensive engineering capabilities. It
manufactures railway rolling stocks and components, including milk tankers and specialized alumina
wagons. 1he Steel Foundry Unit ig located at Howrah and two forge shops are located at Howrah
and Burnpur. But, due to lack of capital for modernization etc., it turned into a sick unit 15 years ago.
It has a paid up capital of only Re. 107 crores and losses of nearly Re. 500 crores. The Government of
West Bengal, workers and others have been repeatedly requesting the Government of India for
revival of this prestigious unit. BRPSE has recommended that the Burm Standard be taken over by
the Railways as their captive wagon makers to keep caosts down as it delivers tailor-made sclutions
for the Railways. The former Railway Minister promised for take over. But no concrete action was
taken. It had taken over the Bharat Wagon Limited factaries at Mokama and Muzaffarpur in Bihar but

not the Burn Standard whose production guality is much better than the BWL units. | failed to
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understand the reazon behind neglecting thies prestigioue unit in YWest Bengal in spite of
recommendation from BRPSE. The company is on the verge of collapse and warkers are facing
umpteen problems and are eagerly waiting for its revival.

Hence, | request the Railway Minigter, who is fortunately from Bengal and has a lot of concern for
the State, through you, to immediately take steps and take over thig unit immediately and help the
company and workers working there.

MR. DEPUTY CHAIRMAN: Dr. C.P. Thakur, nat present; Shri Moinul Hassan, not present. Shri
Ram Narayan Sahu.

Cancern over the declining level of ground water in the Country

7 I TR0 A (SR We 9l « AEed, 1 10 HEgH W AN g We & qHE g | W e
T FRe] BT SHerRety U= TIe] oeh o9 b & 3N ATl §: e died] & [0 ARBIY 3 e &1
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Demand to take effective steps to bail out the National Aviation

Company from huge losses incurred by it

SHRI BAHUL BAJAJ (Maharashtra): Sir, it is & matter of urgent public impartance. The National

Aviation Company, popularly known as "Alr India, has been making, as we all know, huge losses for
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